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finalised its accounts for the year 1*)89-
90. However, it was noticed tiiat an 
item of expenditure was erroneously 
classified which distortetl the profit 
figure arrived at earlier by the bank. 
The bank has since redrawn its Ba-
lance Sheet and Profit & Loss Account 
for the year 1989-90 which reflect a loss 
of Rs. 9.89 crores. The bank has 
initiated disciplinary action against 
certain officials responsible for the ac-
counting lapse. Reserve Bank of India 
has also been advised to examine whe-
ther there has been anj laxity on the 
part of auditors .vh-j audited the ac- 
crunts of New BanK of India and to 
take appropriate action in this behaH'.

(e) Various steps have been taken 
hv Govemmenl and R'-'.rv.? Bank ol 
India to improve the profit earning 
capacity of the banks through strate-
gies for raising business levels, explor- 
■nu new avenues of proliN ai’d cffcc- 
U'.c containmen! of 3X|V‘nsc  ̂ RBI 
periodically reviews the position of 
bjnkf! in respect of solvency, liquidily, 
operational efficiency and profitability.

Export of Milk Povtder

.5110. SHRI MULI APPALL Y 
R A M A C H A N O R Will the Mini-
ster of CO M M ERrr be pleased to 
state:

(a) whether Government propo.se to 
iiicicase the export of milk powder:

(b) if so, the quantity of milk 
ptiwder exported during the last three 
years, year-wise and the tarcets for 
the current year: and

(c) whether Government propose to 
barter milk powder for vegetable oils?

THE MINISTER OF COMMERCE 
AND TOURISM (SHRT ARUN 
KUMAR NEHRU): (a) and (b) Ex-
port of Milk Powder was banned until 
1-4-90 on which date it was placed 
oil the “Exports on Merits” list of 
the Import & Export Policy. There- 
aftei. on 10-8-90, exports of milk 
powder have been canalised through 
National Dairy Development Board 
(NDDB).

(c) No. Sir. There is a proposal to 
finance NDDB’s requirement of im-
ported palmoleiii through exports of 
milk products.

Regionid Rum. Baoks in Karnataka

5111. SHRI SRIK ANTHA DAT- 
TA NARA'slMHA RAJA WADI- 
YAR: Will the Minister of FIN-
ANCE be pleased to state:

(a) the main objectives of regional 
rural banks (RFB);

(b) the names of RRBs working in 
Karnataka at piesent; and

(c) the role p'ayed by RRBs in the 
development o rural economy in 
Karniiiaka during the Seventh Five 
Ye.ir Plan peric d '

THE DEPUTY MINISTER IN 
THE MINISTRY OF HNANC'E 
SHRf ANll. SHASTRl): (a) The

main objectives of Regional Rural 
Banks are to mjke institutional credit 
easily available to weaker sections of 
socicty and to mobili&c and channelise 
rural savings for supporting produc-
tive activities in rural areas.

(b) The following 13 Regional 
Rural Banks are functioning in Karna-
taka at present: —

1. Tungabhadra Gramin Bank.
2. Malaprabha Gramin Bank.
3. Cauvery Gramin Bank.
4. Krishna Gramin Bank.
5. Chitradurga Gramin Bank.
6. Kalpatharu Gramin Bank.
7. Kolar Gramin Bank.
8. Bijapur Gramin Bank.
9. Chickmagalur-Kodagu Gramin 

Bank.
10. Sahyadri Gramin Bank.



229 Writtm Answers BHADRA 16,1912 Written Answers 230

11. Netravati Gramin Bank.
12. Varada Gramin Bank.
13. Visveshwaraya Gramin Bank.

(c) The National Bank for Agricul-
ture and Rural Development 
(NABARD) have reported that the 
Regional Rural Banks in Karnataka 
have played a significant role in the 
development of the rural economy of 
the State. They have continuously in-
creased their deposits and advances to 
target group beneficiaries during the 
Seventh Plan period. The RRBs re-
gistered an increase of 62% in deposit 
accounts and 153% increase in deposit 
amounts during the period December
1985 to December, 1989. Smilarly. 
the number of target group Iteneficia- 
ries of RRBs in the State and the 
amount of loans issued to them in-
creased by 569% and 852% respecti-
vely during the same period.

[Translation]

Filins for Late Nig^ Telecast

5112. PROF. RASA SINGH 
RAWAT: Will the Minister of
INFORMATION AND BROAD-
CASTING be pleased to state;

(a) whether Doordarshan purchased 
some films for the late n i^ t  telecast;

(b) if so, the details of the films so 
purchased along with details of cost 
involved;

(c) whether the purchases were 
made with the knowledge of Naticmal 
film Finance Corporation; and

<d) if not, the reasons therefor and 
the steps being taken against guilty 
officials?

THE MINISTER OF INFORMA-
TION AND BROADCASTING 
AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI P. 
UPENDRA): (a) and (b) The fea-
ture films, whether imported or indi-
genously produced, are procured by 
Doordarshan on payment of royalty 
and not on outright purchase basis.
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fc) and (d) Doordarshan has been 
given a special dispoiution to Im-
port feature films direcfty witiiout plac-
ing a requisition cm the National Film 
Development Corporation.

[English]

CheclciBg PoMiitioa ia Steel MaiHts
5113. SHRI C. SRINIVASAN: 

Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether there is any proposal 
to check pollution in various steel 
plants in the country: and

<b) if so, the details thereof?

THE MINISTER OF STEEL 
AND MINES AND THE MINIS-
TER OF LAW AND JUSTICE 
(SHRI DINESH GOSWAMD: (a)
and (b) Pollution Control Depart-
ments have been set up at all SAIL 
plants. Areas needing strengthening/ 
augmentation have been identifira. 
Necessary schemes are being imple-
mented in a phased manner. Modem 
pollution monitoring systems have 
also been set up in these plants. An 
extensive training programme is being 
implemented to train employees in 
various aspects of pollution control 
and proper operation of equipment. 
Steel plants in the private sector are 
required to install pollution control 
facilities to meet the standards laid 
down by the State Pollution Control 
Boards.

Joiirt Vcntnns in Madaflpscar

5114. SHRI C. SRINIVASAN: 
Will the Minister of COMMERCE be 
pleased to state:

(a) whether Govemmeat propose to 
set up joint venture units in Madaga-
scar in order to boost Indian exports 
to that country: and

(b) if so, the details in this regard?

THE MINISTER OF COM- 
MERCE AND TOURISM (SHRI


